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(b) Nil.

(c) Does not arise.

Spying Activities by Ex-Military Person­
nel

7255. SHRI G.S. BASAVARAJ: Will 
the Minister of i-IOME AFFAIRS be pleased 
to state:

(a) whether Government are aware that 
ex-military personnel are involved in spying 
operations; and

(b) if so, the details thereof and the 
steps taken or contemplated to insulate 
defence establishments from access of ex- 
military personnel and check espionage 
activities by them*̂

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir.

(b) It will not be in public interest to 
disclose the details of such cases. Neces­
sary security measures are in force for insu­
lation of defence establishments against 
espionage. Specific measures in this con­
text include physical security of establish­
ments. measures for safeguarding classi­
fied information, verification of antecedents 
of personnel etc.

Backlog In Issue of Passports In 
Cochin Passport Office

7256. PROF. P.J. KURIEN: Will the 
Minister of EXTERNAL AFFAIRS be pleased 
to state;

(a) whether there is a large backlog in 
the issue of passports in Cochin passport 
office during the last three mo'*ths:

(b) if so, the details thereof: and

(c) the steps being taken to dear the 
backlog and also to streamline the system?

THE MINISTER OF EXTERNAL AF- 
FAIRS (SHRI I.K. GUJRAL): (a) to (c). During 
January-March, 1990, Passport Office Co­
chin received 42965 applications for fresh 
passport. Prevbus balance as on 31st 
December, 1989 was 20999. During this 
period, 43366 fresh passports were Issued. 
Balance pending as on 31st March, 1990 
was 19679 I.e. less than at the end of the 
prevk)us quarter. Out of this, police reports 
were awaited uptoone month in about 2400 
cases. 919 cases were closed and returned 
to applicants as per provisions of the Pass­
port Act, 1967.

The folk)wing special steps have al­
ready been taken recently to ensure that the 
issue of passport applicatk>ns is expedited.

(i) Passport applk:atk>ns are scruti­
nised at counters and incomplete 
applk:ations are returned to appli­
cants on the spot, pointing out the 
defbiencies. Incomplete applk:a- 
tions received by post are returned 
the same day, pointing out the 
deficiencies.

(ii) Despatch of the passport applica­
tions to the Polk:e/CID authorities 
within 24 hours of their receipt.

(iii) Periodical reminders to the Polk?e/ 
CID authorities and constant liai­
son with these authorities at vari­
ous levels.

(iv) Simplificatbn and rationalization of 
passport procedures.

(V ) Deployment of additional tempo­
rary staff and provision of special 
incentives to staff for working on 
Sunday and closed holidays.
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(vi) Despatch of passports to applica­
tions within 5 working days of the 
receipt of police reports/clearance 
from the concerned authorities.

(vii) The progress of disposal of pass­
port applications is regularly moni­
tored weekly by the CPV Division 
of the Ministry of External Affairs, 
with the help of computers.

Expenditure on Advertising by NDDB

7257. SHRIHARISH RAWAT: Will the 
Minister of AGRICULTURE be pleased to 
state:

(a) the amount spent by the National 
Dairy Development Board on advertisements 
during the last three years, year-wise;

(b) the details of jobs and amount paid 
in this connection to various parties to whom 
jobs were assigned: and

(c) the criteria for selection of the par­
ties'?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR);
(a) to (c). Information is being collected and 
will be laid on the Table of the Sabha.

(b) the steps taken to bring about im­
provements In the working of the Exchange; 
and

(c) the time by whk:h the said exchange 
is likely to be converted into electronk: ex­
change?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) to (c). The 
information is being collected and will be laid 
on the Table of the House.

[English]

Pakistan Interference In Internal Affairs 
of India

7259. PROF. VIJAY KUMAR 
MALHOTRA: Will the Minister of HOME 
AFFAIRS be pleased to state:

(a) whether Government are aware of 
the widespread strong public opinion over 
the Pakistan’s interference in the internal 
affairs of India by aiding, abetting and incit­
ing covertly and overtly the subversive and 
terrorists activities in India, particularly in 
border States; and

(b) if so, the steps Government propose 
to respond to public opinion to contain Pak 
interference'?

[Translation]

Chembur Telephone Exchange

7258. SHRIMATI JAYAVMNTI NAV- 
INCHANDRA MEHTA: Will the Minister of 
COMMUNICATIONS be pleased to state:

(a) the number of complaints received 
during the last one year in respect of working 
of Chembur Telephone Exchange, particu­
larly in respect of the digit starting with "52”;

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir.

(b) Besides taking up the matter with 
the Government of Pakistan on several 
occasions, various steps have been taken 
on the Indo-Pak border like intensified pa­
trolling by police and para-military forces in 
the affected areas, anti-infiltration measures 
such as border fencing, fbod lighting, con­
struction of more observation Posts/Towers 
for BSF, provision of night vision devk̂ es to


